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[®T. §. NHAI/LA/GREENFIELD/NH/2022/3D]

ag FHE™, Aeaw

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 11th September, 2025

S.0. 4116(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 4072 Dated:19/09/2024 , published in the Gazette of India, Extraordinary, Part 11, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule
annexed to the said notification for building (widening/four-laning, etc.), maintenance, management and operation
of Greenfield Highway in the stretch of land from Km. 8.18 to Km. 20.75 in the district of RAIGAD in the state of
MAHARASHTRA

And whereas the substance of the said notification has been published in “The Times of India” and
“Maharashtra Times” both dated 22 November 2024; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;
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And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the Greenfield Highway in
the stretch of land from Km. 8.18 to Km. 20.75 in the district of RAIGAD in the state of MAHARASHTRA.

State: MAHARASHTRA District: RAIGAD

SI. No. |[Survey/Plot Number|| Type of Land (|Nature of Land Area Name of Land
(in Hectares)|| Owner/Interested
Person

1 2 3 4 5 6

Taluk: Panvel

Village: Apte

1 31 Part Private Barren 0.145||Atul Hasmukh
Ghadiya,
Hasmukhbhai
Bhimjibhai Ghadiya,
Kirit Hasmukhbhai
Ghadiya, Kasturben
Hasmukhbhai Ghadiya

2 32/A Part Government Reserved Forest 0.4||Maharashtra
Government Reserved
Forests, Maharashtra
Government Forest
Department

3 32/B/1 Part Private Non Agriculture 0.0412||Ravindra Nilkanth
Pathare

4 32/B/2 Part Private Non Agriculture 0.1235|[|Arvind Nilkanth
Pathare

5 32/B/3 Part Private Non Agriculture 0.1235(|Arvind Nilkanth
Pathare

6 33 Part Government Reserved Forest 0.936|(Maharashtra
Government Reserved
Forests, Maharashtra
Government Forest
Department

Village: Barapada

7 75 Part Private Agriculture 0.365|[Prabhakar Yashwant
Patil, Madhukar
Yashwant Patil,
Baliram Yashwant
Patil, Janardan
Yashwant Patil,




[T 1l—=ve 3(ii)]

HTLT =T TSI AT

13

Namdev Yashwant
Patil, Nikhil Manohar
Patil, Nilima Manohar
Patil, Kashibai Janu
Gharat, Ramibai
Ganpat Gharat,
Nirmalabai Ganpat
Gharat, Daya Sudam
Kondilkar, Suresh
Ambaji Mokal, Satish
Ambaji Mokal, Sachin
Ambaji Mokal,
Surekha Gajanan
Tandel, Indira
Vishwanath Thakur,
Sangita Krishna
Thakur, Kunda
Manohar Patil, Nanda
Kamalakar Patil, Nita
Akash Thakur

76 Part

Private

Agriculture

0.064

Kamalubai Dattatray
Patil, Kavita Umesh
Mhatre, Kashinath
Keshav Patil, Subhash
Keshav Patil

77 Part

Private

Barren

0.156

Laxman Tukaram
Patil, Harishchandra
Tukaram Patil,
Moreshwar Tukaram
Patil, Vimal
Parshuram Gawad,
Pramila Pralhad Patil,
Shakuntala Kamalakar
More

10

79/1/B Part

Private

Agriculture

0.285

Bandu Balaram Patil,
Damodar Balaram
Patil

11

79/2 Part

Private

Agriculture

0.2675

Anil Ramchandra
Gharat, Dhiraj
Ramchandra Gharat,
Sarita Sandesh Patil,
Rajani Shyam Patil,
Sarika Ravindra
Thakur

12

81 Part

Private

Barren

0.359

Laxman Tukaram
Patil, Harishchandra
Tukaram Patil,
Moreshwar Tukaram
Patil, Vimal
Parshuram Gawand,
Pramila Pralhad Patil,
Shakuntala Kamalakar
More

Village: Sa

13

304/2 Part

Private

Agriculture

0.1082

Sanjay Mahadev
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Mokal, Sameer
Motiram Patil, Smita
Prabhakar Patil,
Parvati Mahadev
Mokal, Suman
Hasuram Patil,
Madhuri Mahadev
Mokal, Kalpana
Janardan Mhatre,
Shalini Nitin Mhatre,
Nitin Haribhau Patil
(Mokal), Suchita
Arjun Kondilkar,
Sangita Arun Mhatre,
Prabhavati Haribhau
Patil (Mokal), Poonam
Pandurang Mokal,
Pallavi Nitin Patil,
Anita Tulshidas Patil,
Pramila Santosh
Mhatre, Prakash
Pandurang Mokal,
Shriram Janardan
Mokal, Janabai
Pandurang Mokal,
Bamubai Madhukar
Mhaskar, Anandi
Atmaram Mokal,
Kamalakar Atmaram
Mokal, Vasant
Atmaram Mokal,
Padmakar Atmaram
Mokal, Madhukar
Atmaram Mokal,
Gulab Sadashiv Patil,
Manda Madhukar
Mhatre

14 304/3/A Part Private Agriculture 0.1082|[Neha Mahesh Baldi
(304/3/A/1 Part)
304/3/A/1 Part

15 304/3/B Part Private Agriculture 0.1082||Arun Janardan Naik,
Pandurang Dagdu
Patil, Vaibhav Arun
Naik
304/3/B Part

16 Forest Part Government Forest 4.985||Forest

Village: Dolghar

17 53 Part Government Forest 1.76||Protect Forest

18 56/2 Part Private Barren 0.0409||Narayan Dhaya Kaoli

19 56/3 Private Barren 0.0025(|Changa Narayan Patil

20 56/6 Part Private Barren 0.0004||Pundlik Arjun Patil,

Parshuram Arjun Patil,
Balkrishna Arjun Patil,
Kashibai
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Dnyaneshwar Mhatre,
Chandrabaga Gajanan
Mokal, Nanda Prakash
Bhagat, Anandi
Budhaji Mali,
Kamalibai Arjun Patil

21 57/2/B/2 Part

Private

Barren

0.0086

Fawad Umar Dignkar,
Mohammad Yusuf
Kasam Habib
Kolasawala, Yusuf
Shahabuddin
Dakhave, Mohammad
Yunus Kasam
Kolasawala, Farhan
Umar Dignkar, Furgan
Umar Dignkar, Rubina
M. Zaki Dakhave,
Seema M. Zaki
Dakhave, Mohammad
Zaid M. Zaki
Dakhave, Mohammad
Osama M. Zaki
Dakhave, Shamsuddin
M. Dakhave, M.
Khalil Inus Dakhave,
Irfan Inus Dakhave,
Jaida Inus Dakhave,
Shahid Hasanmiya
Dakhave, Neha
Mahesh Baldi,
Rajeshree
Chandrakant Patil,
Chandrakant Shankar
Patil

57/2 Part

Village: Kaliwali

22 1 Part

Private

Agriculture

0.213

Nathuram Dagdu Patil,
Damodar Namdev
Patil, Chandrakant
Laxman Patil,
Sadanand Laxman
Patil, Kamalakar
Laxman Patil,
Mangala Madhukar
Shirodkar, Shakuntala
Kondiram Kator, Neha
Nandkumar Patil,
Amol Nandkumar
Patil, Harshal
Nandkumar Patil

23 11 Part

Private

Barren

0.3113

Rajendra Ramlachhan
Singh, Arjunlal
Paroomal Lekhwani

24 12 Part

Private

Barren

0.4767

Mahendra
Krishnakumar
Kothari, Rajesh
Krishnakumar
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Kothari, Jaya Kulin
Manek, Kusum Dilip
Sejpal, Sridevi Deepak
Parekh, Shrikant
Krishnakumari
Kothari, Rajni Hemant
Thakkar, Parag
Sharadchandra
Kothari, Nikhil
Sharadchandra Kothari

25 13 Part Private Agriculture 0.7419||Snehal Dashrath Rane,
Rani Mahendra
Ranpise, Jyoti Nikhil
Patil, Sushila
Madhukar Tembe,
Ravindra Madhukar
Tembe, Santosh
Madhukar Tembe,
Sanjay Madhukar
Tembe

26 17 Part Private Non Agriculture 0.0175||Crest Paper Mills
Limited

27 2 Part Private Barren 0.184|[Mahendra Dukhharan
Yadav

28 31 Part Private Barren 0.055||Sonali Dhanraj
Shinde, Kalidas
Sarjerao Deshmukh

29 Forest Part Government Forest 0.542||Forest

30 Nala Part Government Nala 0.113|(Nala

Village: Chawane

31 111 Part Government MIDC 0.03||Maharashtra Industrial
Development
Corporation

32 112 Part Government MIDC 0.3215||Maharashtra Industrial
Development
Corporation

33 113/3 Part Government MIDC 0.01(|Maharashtra Industrial
Development
Corporation

34 75/1 Part Government Reserved Forest 0.2285(|Forest

35 Gaonthan Part Government Gaonthan 0.8865||Gaothan

36 Gaonthan Part Government Gaonthan 0.0085(|Gaothan

37 River Part Government River 0.5411(|River

Village: Jambhivali

38 109 Part Private Barren 0.2464(|Nand Kishor Ramnath

Khadelwal, Ninadevi
Indukumar Gupta,
Vasant Shankar Valanj
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39 110 Part

Private

Barren

0.5794

Nand Kishor Ramnath
Khadelwal, Ninadevi
Indukumar Gupta,
Vasant Shankar Valanj

40 112/1 Part

Government

Reserved Forest

3.0202

Reserve Forest

41 112/2

Government

Gaonthan

0.09

Gaothankade

42 37 Part

Government

Forest

0.4855

Forest

43 38 Part

Private

Barren

0.003

Rushikesh
Ramchandra Khutle,
Rupesh Ramchandra
Khutle

44 39 Part

Private

Agriculture

0.3251

Kashinath Laxman
Kondilkar and 4,
Haushi Balu Mapadi,
Ambi Vasant Disale

45 50 Part

Private

Agriculture

0.1369

Govind Shankar Patil,
Sakhubai Pandurang
Kokambe

46 63/1 Part

Private

Agriculture

0.064

Bhagubai Govind
Kondilkar, Ladku
Govind Kondilkar,
Damodar Govind
Kondilkar, Havshi
Kaluram Mhatre,
Nanda Govind
Kondilkar, Janabai
Ram Jhige

47 63/4 Part

Private

Agriculture

0.0035

Ankush Bhimrao
Asbe, Lahuraj
Bhimrao Asbe

48 64 Part

Private

Agriculture

0.1461

Laxman Namdev
Kondilkar, Sadu
Namdev Kondilkar,
Mai Gajanan
Hatmode, Maina
Anant Mundhe, Bhagu
Namdev Kondilkar

49 66 Part

Private

Agriculture

0.012

Kamlakar Sitaram
Mukadam

50 67 Part

Private

Agriculture

0.0175

Nanda Ramesh
Mundhe

51 68/4

Private

Agriculture

0.09

Bhau Sogya Parwe

52 68/5 Part

Private

Agriculture

0.0145

Bhau Sogya Parwe

53 68/7 Part

Private

Barren

0.0223

Satish Baji Vaidya,
Vikas Baji Vaidya,
Jayashree Achyut
Abhyankar
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54

69 Part

Government

Nala

0.0379

Ohol/Stream

55

76 Part

Private

Agriculture

0.0191

Gunabai Sakharam
Kondilkar, Bhagwan
Hiru Kondilkar,
Chandar Hiru
Kondilkar, Hira Hiru
Kondilkar, Devaki
Hiru Kondilkar,
Tulshidas Hiru
Kondilkar, Jija Hiru
Kondilkar, Mahadev
Madhu Kondilkar,
Ramesh Madhu
Kondilkar, Govind
Madhu Kondilkar,
Ramdas Madhu
Kondilkar, Vandana
Laxman Mundhe,
Radhika Shivaji Mali,
Lila Haresh Jhinge,
Sharada Madhu
Kondilkar, Balkrishna
Sakharam Kondilkar,
Nirabai Hasha Patil,
Krishna Laxman
Bhoir, Namdev
Laxman Bhoir,
Narayan Laxman
Bhoir, Savita Narayan
Gharat, Surekha Keru
Mundhe, Deepak
Gopal Mhatre, Smita
Kashinath Mali,
Santosh Gopal Mhatre,
Dattatray Gopal
Mhatre

56

77 Part

Private

Barren

0.1374

Jayashree Janardan
Darekar, Janardan
Tukaram Darekar

57

78/10 Part

Private

Agriculture

0.67

Hasmukh Annada
Ravariya, Vipul
Annada Ravariya,
Prabhavati Sambhaji
Torkadi, Saurabh
Joma Tandel, Atharv
Bhushan Kadam,
Balaji Manikrao Patil,
Bhushan Ramchandra
Chaudhary H.U.F. on
behalf of Karta -
Bhushan Ramchandra
Chaudhary

58

78/2 Part

Private

Barren

0.1236

Deepak Bhaga Patil,
Ramchandra Bhaga
Patil

59

78/5 Part

Private

Agriculture

0.598

Jagnnath Kathod
Kondilkar, Shantaram
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Kathod Kondilkar,
Govind Kathod
Kondilkar, Parshuram
Kathod Kondilkar,
Lilabai Sitaram Mali,
Thakibai Datta
Mhatre, Hiru Ambo
Kondilkar, Parvati
Mahadu Kondilkar,
Ganesh Mahadu
Kondilkar, Hasuram
Mahadu Kondilkar,
Dilip Mahadu
Kondilkar, Yamuna
Milind Pathare

60 78/6 Part

Private

Barren

0.076

Gurunath Dattatreya
Patil, Dnyaneshwar
Rama Kondilkar

61 7817

Private

Agriculture

0.131

Satyajit Mahadev
Jadhav

62 78/8 Part

Private

Agriculture

0.044

Bhimsen Barkya
Kondilkar, Maruti
Barkya Kondilkar,
Gajanan Barkya
Kondilkar, Bayma
Narayan Dare

63 78/9 Part

Private

Agriculture

0.0275

Kamal Haribhau
Takle, Bhaskar Daji
Kondilkar, Manda
Daji Kondilkar, Vimal
Vijay Ruthe, Sharada
Parshuram Kondilkar,
Satish Parshuram
Kondilkar, Sulochana
Parshuram Jhinge,
Swapnali Sunil
Thombre, Jayashri
Parshuram Tavari,
Tanvi Suresh
Choraghe, Ganu Daji
Kondilkar

64 94 Part

Private

Agriculture

0.1

Balkrishna Dharma
Mali, Nitin Dharma
Mali, Manjula
Harishchandra Patil,
Anjana Dharma Mali,
Ranjana Dharma Mali

Total

22.2891

[F. No. NHAI/LA/GREENFIELD/NH/2022/3D]
SHAIKH AMINKHAN, Director
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